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) luiubf up a tomiposite Eodum‘rm
bawe,. cvolving an effective public distri-
bution system, reorientation of forcign
and internal trade policies, and greater
involvement of public agencies in pro-
cmemr?t and ist:;l!)ution are compo-
nents of an ing licy to improve
the lvailabilityeg(:? wg(l’iafycommﬁiitim

to make them available at siable,
reasonable rates to the consumers in all
parts of the country,

Bscape of Dr, Dharma Tejn to Foreign
Country

*52. SHRI KESHAVRAO DHONDGE:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

a) whrether it is a fact that Dr. Dharma
Tem has cscaped from India to some
foreign country by an Air India planc:

. {b) il s0, action taken by Government
in this regard: and

(c) the stringent action taken against
the E:’xfloyccs who helped him cscape
from India?

THE MINISTER OF TOURISM
AND CIVIL AVIATION: (SHRI
PURUSHOTTAM KAUSHIK): (a) 0
(¢}, Dr. Dharma Teja did not leave by
an air India plane but by a PANAM
flight on 22nd July, 1977 for Frankfurt,

e Government of India in the Ministry
of Finance have already initiated action
under the provisions of the Income-Tax
Act against the carrier.

Rise in Cost of Living Index and
Darua. Allmal;:e to  Central
*93. SHR1 KTRIT BIKRAM DFIR
BURMAN:
SHRI V. G. HANDE:

Will the Minister of FINANCYE he
pleased to state:

a) whether it is a fact that despite alt
e by Government to curb the prices.
the cost of living index continued to rise
during the past three months;

months and what was
the 1g-monthly average during each of
these months;

{c) whether any further instalement of
D.A. has become due to Central Govern-
m& .cmﬁoyeu“d under the cxisting for-
mum;

-22 if s, what waz the cost of living
during these

‘ iF 10, what decidon hes heen taken
'.n(&.q'.m

THE MINISTER OF FINANCE
sSHRI H. M. PATFL): (a) and (b{.
figures are so far available only
for the period upto the end of May
1978. Index figures for March, April
and May, 1978 and the 12-monthly
index average for these months are as
follows:

Month Index

12-10n-
thly
;\v(“mgc»
of the
index
March 78 . . 421 quqe17
April 78 | . 322 42402
Mays8 . . 323 30533

These figurrs show that there has
anly been a marginal rise in the Consumer
Price Index.

(¢) No, Sir,

(d) Does not arise.

Notice Served by Income-tax Depart-
ment for Recovery of Arrears frem
Shri Dharma Teja

*g4. DR. BALDEV PRAKASH: Will
the " Minister of FINANCE be pleased
to state: .

{a) Whether Incomestax  Department
has served notice to Air India and Pan
American Airlines for recovery of income
tax arrears outstanding against  Shri
Dharma Teja who has escaped abroad
illegally; and

(b; whether any preventive measures
were taken to prevent his escape by the
Income-tax Department ?

*THE MINISTER OF STATE IN THE
MINISTRY OF FINANCFE (SHRI-
ZULFIQUARULLAH): (a) and (b): As
considerable arreary of tax were due from
Dr. Teja, a number of steps were taken
to protect the interest of revenue, The
steps taken, infer alia, included (5) letters
issued on 27-2-197% the Income-tax
Officer amsessing Dr. Teja to Income-tax
Officers, foreign Sections, in the country
requesting them not to issue income-tax
clearance certificate u/s 230 of the Income-
tax Act to Dr. Teja without getting a
cleararice from him and *(ii) letcers isued





